IN THE HIGH COURT OF ORISSA,

CUTTACK

CC Applications Notified for compliance of
court fees/removal of defects.

Date

21.01.2025

Date of Court Fee Notlfy
. App1ication| PPPICat |soecitication

INOT READY CASES

1 66005/2024 |06.08.2024 |MATA/1/2023 P PANDA 31.00,3*31 32%21

2025~

2 170090/2024 |20.08.2024 C)/6232/2020 P K NAYAK 3.00,3*3 01-21

SIBA PRASAD N 2025~

3 192794/2024 |08.11.2024 C)/1333/2014 SAHOO 18.00,3*18 01-21

2025-

4 1107503/2024|24.12.2024 C)/43100/2023 |M K PATI 43.00,3*43 01-21

2025-

5 1108140/2024(26.12.2024 C)/38378/2020 |S K MANDAL |11.00,3*11 01-21

2025-

6 |108792/202428.12.2024 |MACA/694/2020 S SWAIN 3.00,3*3 01-21

2025-

7 1108797/2024|28.12.2024 P(C)/32241/2023 |R K SAHU 16.00,3*16 01-21

17.00,3*17 2025-

8 1108844/2024|31.12.2024 C)/33816/2011 |S.P.SAMANTA |DOCUMENT IN 01-21
DMS

2025~

9 32/2025 02.01.2025 C)/39301/2021 |D K MOHANTY |12.00,3*%12 01-21

2025-

10 |617/2025 04.01.2025 |CONTC/12/2024 N PANDA 2.00,3%2 01-21

9.00,3%*9 2025

11 |627/2025 04.01.2025 0JC/1120/1978 S K OJHA document in 01-21
dms

2025~

12 |873/2025 06.01.2025 P(C)/30447/2023 S R BARIK 48.00,3*48 01-21

60.00,3*60 2025-

13 |1111/2025 |07.01.2025 |0JC/2826/1985 M K PANI document in 01-21
dms

7.00,3%7 2025

14 |1113/2025 07.01.2025 0JC/2826/1985 M K PANI DOCUMENT IN 01-21
DMS

2025-

15 |1519/2025 |08.01.2025 |LAA/121/2013 A K MOHANTY [3.00,3*3 01-21

2025-

16 |1540/2025 08.01.2025 RSA/354/2019 S MOHARANA |11.00,3*11 01-21

2025-

17 |2019/2025 09.01.2025 P(C)/17360/2023 |A K SWAIN 63.00,3*63 01-21

18 |2031/2025 [09.01.2025 |MA/185/1993 M K PATI 3.00,3*3 2025-




01-21

19 |2081/2025 [09.01.2025 |MACA/1002/2017 L D SAHU 5.00,3%5 32%21
2025-
20 |2486/2025 |10.01.2025 |MATA/284/2024 B K DAS 6.00,3%6 0101
2025-
21 |2558/2025 10.01.2025 |WP(C)/10879/2016 |L SAHOO 4.00,3%4 0101
2025-
22 |2976/2025 |13.01.2025 |MACA/694/2020 S.K.MOHANTY |3.00,3*3 011
5.00,3%5 9025
23 |3416/2025 |15.01.2025 |WP(C)/10241/2014 |S PATTANAIK |document in 0101
dms
2025-
24 |3441/2025 |15.01.2025 |WP(C)/9493/2022 P K MISHRA |42.00,3%42 0101
2025-
25 |3446/2025 |15.01.2025 |CONTC/2144/2019 P K MOHANTY |6.00,3%6 011
2025-
26 |3474/2025 |15.01.2025 |RSA/149/2021 S P SAMANTA |12.00,3*12 0101
document
27 |3870/2025 |16.01.2025 |LAA/63/2018 M K PANDA available in 12025-
dms, court fee |01-21
to be paid
2025-
28 |3871/2025 |16.01.2025 |LAA/58/2015 M K PANDA 15.00,3*15 0101
2025-
29 |3923/2025 |16.01.2025 |WP(C)/12624/2024 |P BEHERA 4.00,3%4 0191
2025-
30 |3924/2025 |16.01.2025 |WP(C)/12618/2024 |P BEHERA 4.00,3%4 01o91
2025-
31 |3930/2025 |16.01.2025 |WP(C)/4973/2024 P BEHERA 5.00,3%*5 01o91
2025-
32 |3931/2025 |16.01.2025 |WP(C)/14541/2024 |P BEHERA 4.00,3%4 01o91
2025-
33 |3932/2025 |16.01.2025 |WP(C)/12973/2024 |P BEHERA 4.00,3%4 0191
2025-
34 |3933/2025 |16.01.2025 |WP(C)/12984/2024 |P BEHERA 4.00,3%4 0191
2025-
35 |3934/2025 |16.01.2025 |WP(C)/12978/2024 |P BEHERA 4.00,3%4 011
2025-
36 |3935/2025 |16.01.2025 |WP(C)/12306/2024 |P BEHERA 4.00,3%4 01o91
2025-
37 |3936/2025 |16.01.2025 |WP(C)/12261/2024 |P BEHERA 5.00,3%5 0191
2025-
38 |3937/2025 |16.01.2025 |WP(C)/12355/2024 |P BEHERA 4.00,3%4 0191
2025-
39 |3939/2025 |16.01.2025 |WP(C)/11842/2024 |P BEHERA 4.00,3%4 011
2025-
40 [3940/2025 |16.01.2025 |WP(C)/10834/2024 |P BEHERA 5.00,3%5 0101
2025-
41 [3941/2025 |16.01.2025 |WP(C)/33206/2021 |P BEHERA 4.00,3%4 011
42 |3942/2025 |16.01.2025 |WP(C)/15867/2024 |P BEHERA 4.00,3%4 2025-




01-21

43 13944/2025 16.01.2025 |WP(C)/12975/2024 |P BEHERA 4.00,3%4 32%21

44 3946/2025 16.01.2025 |WP(C)/9555/2024 P BEHERA 10.00,3*10 ggfgi

45 14320/2025 |17.01.2025 |ABLAPL/18829/2019 |J R NAYAK 3.00,3%3 SS%ZI

46 |4328/2025 |17.01.2025 |WP(C)/20716/2015 |B R SENAPATI |1 DFA DMS SS%ZI

47 |4334/2025 |17.01.2025 |CONTC/9350/2023 J K MISHRA |2.00,3*2 ggf;;

48 4341/2025 17.01.2025 |CRLMC/2957/2024 M K SWAIN 6.00,3%6 ggfg;
document

49 |4778/2025 20.01.2025 |CRLREV/786/2004 |G C BARIK  ovatilable din  12025-
dms, court fee |01-21
to be paid
document

50 4800/2025 |20.01.2025 |WPC(OAC)/2337/2018 D K NAIK available in 2025~
dms, court fee |01-21
to be paid
document

51 4802/2025 |20.01.2025 |WPC(OAC)/2337/2018 D K NAIK available in 12025~
dms, court fee |01-21
to be paid
document

52 |4803/2025 [20.01.2025 |WPC(OAC)/2337/2018 DURGA available in 12025~
dms, court fee [01-21
to be paid

53 [4813/2025 [20.01.2025 |WPC(OA)/363/2019 |S MALLIK 3.00,3%3 égf;;
document

54 (4824/2025 [20.01.2025 |WP(C)/6218/2010 S BEHERA available in 2025~
dms, court fee |01-21
to be paid
document

55 [4837/2025 |20.01.2025 |WP(C)/21257/2014 |B C panpa  ovailable in  12025-
dms, court fee [01-21
to be paid
document

56 4845/2025 |20.01.2025 |WPC (OAC)/3616/2014 B C PANDA available in 12025~
dms, court fee |01-21
to be paid
document

57 4852/2025 [20.01.2025 |WP(C)/1664/2014 J SAHOO available in 12025~
dms, court fee |01-21
to be paid

58 [5081/2025 [20.01.2025 |FAO/5/2019 C SAHU 64.00,3%64 32%21
document

59 15209/2025 [21.01.2025 |WP(C)/17554/2013 |p C MoHanTy 2vailable in 12025~
dms, court fee [01-21
to be paid




READY CASES

18.00,3*18

60 12049/2025 09.01.2025 RSA/245/2004 M K PANI document in 32%21
dms
13.00,3*13 2025-
61 (2911/2025 13.01.2025 WP (C)/10211/2024 S.K.DWIVEDY SENT TO XEROX |01-21
62 12933/2025 13.01.2025 WP (C)/1336/2018 B.R.SENAPATI |98, 3*98 DMS 22%21
2025-
63 |3437/2025 15.01.2025 WP (C)/20234/2019 R PRUSTY 3.00,3*3 dms 01-21
4.00,3*4 2025-
64 13902/2025 16.01.2025 WP (C)/6698/2020 P K JENA document in 01-21
dms
12.003*12 2025
65 13992/2025 16.01.2025 FA/186/1973 J R NAYAK document in 01-21
dms
5.00,3*5 SENT |2025-
66 14399/2025 17.01.2025 ABLAPL/3769/2023 B DAS TO XEROX 01-21
10.00,3*10
SENT TO XEROX 2025
67 (4737/2025 20.01.2025 MATA/162/2022 B C SETHI BY BHAGI, 01-21
COPYING
SECTION
68 14856/2025 20.01.2025 ABLAPL/12392/2019 |A K MISHRA 2.00,3*2 dms 32%21
43.00,3*%43 2025-
69 14869/2025 20.01.2025 WP (C)/43100/2023 S MOHANTY SENT TO XEROX |01-21
14.00,3*14 2025-
70 14906/2025 20.01.2025 SA/70/1927 SK S AHMED document in 01-21
dms
84.00,3*84
71 |5075/2025 [20.01.2025 |CRA/208/1999 s pwreEpr ~ |ocument 2025-
available in 01-21
dms
MANOJ KUMAR |[3.00,3*3 DOWN (2025-
72 |5169/2025 20.01.2025 ABLAPL/600/2025 PANT LOAD 01-21
MANOJ KUMAR |[3.00,3*3 DOWN [2025-
73 15170/2025 20.01.2025 ABLAPL/603/2025 PANT LOAD 01-21
MANOJ KUMAR |3.00,3*3 DOWN (2025-
74 |5171/2025 20.01.2025 ABLAPL/601/2025 PANT LOAD 01-21
3.00,3*3 2025-
75 15237/2025 21.01.2025 WP (C)/31359/2024 G JAYASINGH PAPERLESS 01-21
21.00,3*21 2025-
76 15238/2025 21.01.2025 WA/2047/2024 L SAHOO PAPERLESS 01-21
6.00,3*%6 2025-
77 |5245/2025 21.01.2025 WP (C)/19742/2015 B K DAS document in 01-21
dms
2.00,3*2 2025-
78 |5264/2025 |21.01.2025 |0JC/8323/1994 P K LENKA document in 01-21
dms
3.00,3*3 2025-
79 15283/2025 21.01.2025 WP (C)/1774/2025 J P KAR PAPERLESS 01-21




* —_

80 15297/2025 21.01.2025 CRLMC/4759/2024 K D 3.00,3%3 2025
paperless 01-21

81 [5311/2025 21.01.2025 ABLAPL/15517/2020 |S K BARIK 2.00, 2*3, DMS ggfg;
82 |5312/2025 21.01.2025 ABLAPL/15519/2020 |S K BARIK 2.00, 2*3, DMS SS%ZI
2.00,3*%2 SENT |2025-

83 15313/2025 21.01.2025 ABLAPL/998/2021 S K BARIK TO XEROX 01-21
2025-

84 15319/2025 21.01.2025 WP (C)/9202/2006 P K DASH 5.00.3*5 dms 01-21
JYOTI 80.00,3*80 2025-

85 15428/2025 21.01.2025 CRLREV/125/2024 PRAKASH KAR |SENT TO XEROX |01-21

NIC




